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For the respondents Mr. Bs Mukherjee,counsel

Heard on: 4=5=2000 . ’ Order on : 4.5.,2000
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D.Purkavastha, J.M. :=

None apﬁearsbon behalf of the applicant.  Mr;-B.Mukherjee,
1d. counsel appears on behalf of thé respondents. ‘We find that
the Cése has been fixed_fbr hearing on 8.5.2000 and it may be heard
on 8+5.2000 if both sides are interestéd.' So, M.A. application
pray;ng'for esr early hearing is disﬁosed of .
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